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MINISTRY OF ENVIRONMENT AND IFORESTS
NOTIFICATION ‘
New Delhi, the 11th April, 2008
G.S.R. 280(E).—In exercise of the powers conferred by Sections 6 and 25 of the Environment (Protection) Act,

1986 (29 of 1986), the Central Government hereby makes the foliowing rules further to amend the Environment (Protec-

tian) Rules, 1986, namely :(—

1) These rules may be called the Environment (Protection) Second Amendment Rules, 2008.

) They shall come into force on the date of their pl_lbliéation in the Official Gazette,

n the Environment (Protection) Rules, 1986, in Schedule 1,—

a) in serial number 88, relating to ‘Emission Standards for new generator sets (upto 19 kilowatt) run on
petrol and kerosene with implementation schedule’; in paragraph D, existing item number shall be
renumbered as (i), (i), (iii) and (iv} respectively, and aﬂer item number (iv) so renumberecl the follow-
ing item number and entries shall be inserted, namely :—

“(v} International Centre for Automotive Technology, Manesar (Haryana)™;
) in serial number 95, relating to ‘Emisston Limits for New Diesel Engines (upto 800 KW) for Generator

sets (Gensets) Applications’; in sub-paragraph 8, afier item (ii) and the entnes relatmg thereto, the
following item and entries shall be inserted, namely :—
“(iii) International Centre for Automotive Technology, Manesar (Hmyma).”.
[F. No. Q-15022/2/01-CPA(PL.)]
R. K. VAISH, Jt. Secy.
Note :— The principal rules were published in the Gazette of India vide number S.0. 844(E) dated 19th November, 1986
and Tubsequently amended vide S.0. 433(E) dated 18th April, 1987, 5.0. 64(E) dated 18th January, 1988, 5.0.
dated 3rd January, 1989, S.0. 190(E) dated 15th March, 1989, G.S.R. 913(E) dated the 24th October, 1989,
S.0.|12(E) dated the 8th January, 1990, G.S.R. 742(E) dated the 30th August, 1990, S.0. 23(E) dated the 16th

1y, 1991, G.S.R. 93(E) dated the 21st February; 1991, G,S.R. 95(E) dated the 12th February, 1992, G.S.R.
329(E) dated the 13th March, 1992, G. S R. 475(]5.) datedthe 5th May, 1992, G.S.R. 797(]3) dated the 1st October,

504(E) dated the 20th August, 1998, G.S.R. 7(E) dated the 2nd January, 1999, G.S.R. 682(E) ‘Gated the 5th
Octdber, 1999, G.S.R. 742(E) dated the 25th September, 2000, G.S.R. 72(E) dated the 6th February, 2001, G.S.R.
54(R) dated the 22nd January, 2002, G.S.R. 371(E) dated the 1 7th May, 2002, G.S.R. 489(E) dated the Sth July,
2002, §.0. 1088(E) dated the 1 1th October, 2002 and G.S.R. B49(E) dated the 30th December, 2002, G.S.R. 520(E)
{5t July, 2003, G.S.R. 92(E) dated 29th January, 2004, G.S.R. 448(E) dated 12th July, 2004, Corrigenda,

. 520(E) dated 12th August, 2004, G.S.R. 272(E) dated 5th May, 2003, G.S.R. 315(E) dated 16th May, 2005,

546(F) dated 30th August, 2005, G.S.R. 46(E) dated 3rd February; 2006, G.S.R. 464(E) dated 7th August,
and G.S.R. 566(E) dated 29th August, 2007, G S.R. 704(E) dated 12th November, 2007 and G.S.R. 186(E}
18th March, 2008.
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